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[Shri T. T. Krishnamachari]
Motor Vehicle Battery Indus­
try; and

(b) Ministry of Commerce and 
Industry Resolution No. 5 
(DTB/55, dated the 30th 
November, 1955.
[Placed in Library. See No. 
S-421155].

<6) (a) Report (1955) of the Tariff 
Commission on the continu­
ance of protection to the 

' Alloy Tool and Special Steels 
Industry; and

(b) Ministry of Cwximerce and 
Industry Resolution No. 17
(4)TB/55 dated the 30th 
November, 1955.
[Placed in Library. See No, 
S-422I55].

<6) (a) Report (1955) of the Tariff
Commission on the continu­
ance of protection to the 
Coated Abrasives Industry; 
and

(b) Ministry of Commerce and 
Industry Resolutiwi No. 1 
(DTB/55 dated the 30th
November, 1955.
[Placed in Library. See No. 
S-423|55].

<7) (a) Report (1955) pf the Tariff
Commission on the continu­
ance of protection to the 
Aluminium Industry; and

(b) Ministry of Commerce and 
Industry Resolution No. 3
(3) TB/55 dated the 30th
November, 1955.
[Placed in Library. See No. 
S-424155].

T h ird  A n n x ia l  R e p o r t  o f  t h e  Smma 
F e r t il iz e r s  a n d  C h e m i c a l s  L t d .

iHic Minister of Prodnctioii (Shri
IL C. Reddy): I beg to lay on the
Table a copy of the Third Annual

Report of the Sindri Fertilizers and 
Chemicals Ldmited for 1954-55. [Placcd 
in Library. See No. S-425|55].

R e p o r t  o f  In d i a n  G o v e r n m e n t  D e l e ­
g a t i o n  TO 38t h  s e s s i o n  o f  In t e r n a ­

t i o n a l  L a b o u r  C o n f e r e n c e

The Depnty Minister of Labour 
(Shri Abid AU): I beg to lay on the 
Table a copy of the Report of the 
Indian Government Delegation to the 
Thirty-eighth session of the Interna­
tional Labour Ccwiference held at 
Geneva in June, 1955. [Placcd vn 
Library. See No. S-426|55.]

Shri T. B. Vittal Rao (Khammam): 
The Delegation was sent in the month 
of June. The Delegation returned 
some time in July, May I know why 
there has been a delay of six months 
in placing this on the Table of the 
House. According to the rules of the 
International Labour Organisation, 
these reports have to be laid on the 
Table of the respective Parliaments 
'as socHi as possible.

Shri Abid Ali: The Delegation re­
turned in the month of July. The 
report had to be printed and as soon 
as printed copies were available, we 
are placing on the Table of the House.

PREVENTION OF CORRUPTION 
(AMENDMENT) BILL

Shri U. C. Patnaik (Ghumsur): I
beg to lay on the Table a copy of 
Paper No. IV ccmtaining opinions on 
the Prevention of Corruption 
(Amendment) Bill, which was circu­
lated for the purpose of eliciting 
public opinion thereon by the 31st 
July, 1955.

INSURANCE AMENDMENT BILL 
The Minister of Bevenne and Civil 

Expenditnre (Shri M. C. Shah): I
beg to move for leave to introduce 
a Bill further to ameid the Insurance 
Act, 1938. *




